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| TEM NO 1 COURT NO. 5 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).29181/2010

(From the judgenent and order dated 06/04/2010 in WP No. 324/ 2008

of The H GH COURT OF UTTARAKHAND AT NAI NI TAL)

SUDHI R CHANDRA NAUTI YAL Petitioner(s)
VERSUS

UVA KANT JOSH & ORS. Respondent ( s)

(Wth appln(s) for permission to file additional docunents and
exenption fromfiling O T. and office report)

(For final disposal)

W TH

SLP(C) NO. 17304 of 2010

(Wth appl n(s) for taking additional docunent on record and
permission to file rejoinder affidavit and permission to file
addi ti onal docunments and exenption fromfiling OT. and with prayer
for interimrelief and office report)

(For final disposal)

SLP(C) NO 16179 of 2011

(Wth appl n(s) for exenption fromfiling OT. and with prayer for
interimrelief and office report)

(For final disposal)

Dat e: 25/04/2012 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE G S. SI NGV
HON BLE MR JUSTI CE SUDHANSU JYOTI MJKHOPADHAYA

For Petitioner(s) M.J.L. Gupta, Sr.Adv.
In SLP(C)29181/10 M . Sudarshan Si ngh Rawat, Adv.
In SLP(C) 16179/ 11 M . Subodh Mar kandeya, Sr. Adv.
Ms. Noor Jahan, Adv.
M . Chander Shekhar Ashri, A OR
In SLP(C)17304/10 Ms. Rachana Srivastava, Adv.
& for RRin SLP(C
29181/10 & 16179/11
For Respondent (s) M . Pranmod Swarup, Sr. Adv.
Ms. Par eena Swar up, Adv.
Ms. Sushma Verma, Adv.
Ms. Pooj a Sharnma, Adv.
M . Raneshwar Prasad Goyal , A O R (Not Present)

2
UPON hearing counsel the Court nade the foll ow ng
ORDER
Leave granted.
Argument s hear d.
Ms. Rachana Srivastava, |earned counsel, nade avail able
the file in which representations dated 14.01. 2000 and 23. 12. 2000

made by respondent No.1 to the Governnment of Uttar Pradesh were



processed by different officers.

Judgment reserved.

(Satish K Yadav) (Phool an Wati Arora)
Court Master Court Master

Books cited:

1. The Uttar Pradesh Governnent Servants Conduct Rul es, 1956
2. Uttar Pradesh Reorganisation Act, 2000



